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GOVERNMENT OF JAMMU AND KASHMIR 
DEPARTMENT OF lAW, JUSTICE AND PARLIAMENTARY AFFAIRS 

Civil Secretartat. 
Srinagar/Jammu 

Notification 

~4~ 
Srinagar, the 12th July, 2019 

· SRO lflff:. In exercise of the powers conferred by sub-section ( 1) of section 12 of 
the Code of Crimrnal Procedure. Samvat 1989, the Government hereby appoint the 
(ollowing officers to be \he Executive Mag\s{rate of \he First Class who shall exercise all the 
powers of an Executive Magistrate of the First Class within their respective territorial 
jurisdiction of Dlstncl Pulwama:-
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Name of the Officer S/Shri Des1gnatlon 
Sh. Zulbair Ahmad Bhat . Tehsildar, Awantipora 
Sh. lshtlyaQ' moh-Ud -Din T ehsildar,Pampore 
Sh. Rakib ahmad Ganate Tehsildar,Raipora 
Sh. Tahir Ahmad Malik Tehsildar,Pulwama 
Sh Ghulm Rasool Bna\ 1 ehsildar.T ral 
Sh. Zahtd Gani wani . Tehsildar,Shahoora Litter 
Sh. Javed Ahmed Shetkh T ehs11dar, Kakapora 
Sh. Ali Mohammad kumar Naih-T ehsildar,Rajpora 
Sh. Manz.oor Ahmad Ganie Naib-Tehsildar;Rohmoo 
Sh. Mohammad Ayoub Thoker Naih-T ehsildar,kakapom 
Sh. Ghulam Mohammad mir Naib-Tehsildar,Pulwama 1st 
Sh. Ghulam Mohammads Wani Naib-T ehsildar,La]oom 
Sh. Ghulam Mohi-Ud·Din Wani Naib-T ehsildar,Newa 
Sh. Aiaz Hussain Baba Na\b-Tehsl\dar ,Noorpora 
Sh: Mohammad Ashraf rather Naib-Tehsildar,Litter 
Sh Mohammad Ayub malla Naib-Tehslldar,Lassipora 
Sh Mohammad Amin Na1ar. Naib-T ehsildar,Pampore 
ShBasher Ahmad Nalk Naib-Tehsildar,Khrew 
Sh. Mohammad Afzal Baht . Nalb-Tehsildar,Aripal 
Sh Abdul Hamid Ganaie Naib-T ehsildar, T ml 
Sh. Abdul Hamid Khan Naib-T ehsildar,Dadsara 

By Order of the Government of J~mmu and Kashmir. 

Sdl· 
(Achal Sethi) 

Secretary to Governmen~ 

No. LD(P)2008-Pulwama 
Department of Law, Justice and Parliamentary Affairs 

Dated :- 12 -07- 2019 
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Copy to the -
1. Commissioner Secretary \o Government, Revenue Department 
2. Divisional Commlss1oner. Kashmir. 
3.0tstnct Magtstrate, Putwama. This is with reference to h!s letter No DCP/Estt/AC/579-81 dated. 
tl4.07 .2019. 

• .4. General Manager, Government Press, Sringar for publlcaUon in an extra ordinary issue of the 
Government Gazette. 

5. SRO section, Department of law, Justlco and Pa.fi.-a~os

7
(W.7 .S.C) 

(Khur~heed Nl!!Jsn?.\} 
Deputy Legal Remembrancer, 

Department of L~Justlce & Parliamentary Affal~. 


